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CENTRAL ADMINISTRATIVE TRIBUNAL 5}
PRINCIPAL BENCH '

0.A. No. 83572001
M.A. No. 704/2001

New Delhij this'the 9th day of April, 2001.
HON'’BLE SHRI JUSTICE ASHOK AGARWAL, CHAIRMAN
HON'BLE SHRI S.A.T.RIZVI, MEMBER (A)

1. Programme Strf Association of

through ijtg General Secretary
Shri D.P.Banerjee,

Room No. 406, Akashvanij Bhawan,
Parliament Street,

New Delhi-1100071.

2. Mahender Kohli S/0 S.D.Kohli,
R/0 1-4 Parwan Vihar, Sector-9,
Rohini, Delhi-110085.

3. Alok Kumar Singh S/0 S.S.Shashi,
R/0 c4/25, East of Kailash,

New Delhi-110065.
4. Ashok Karan S/0 J.J.Karan,
R/0 42/6 East Patel Nagar,
New Delhi-110008. ++. Applicants
( By Shri S.Y.Khan, Advocate )
-versus-

1. Union of India through
Secretary, Ministry of Information
& Broadcasting, Shastri Bhawan,
Dr. Rajendra Prasad Marg,

New Delhi-110001,

2. Chief Executive Officer,

Prasar Bharati, Akshvani Bhawan,

Prliament Street,
New Delhi-110001. -+. Respondents

ORDER (ORAL)
Shri Justice Ashok Agarwal
M. A. No.704/2001 fbr Joining together in a

single application ig granted.

By the present OA applicants seek directionsg to

hold a Screening committee meeting to consider their

claim for grant of upgraded Scale as per the Assured
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Career Progression Scheme from the date they had

-2 -

completed 12 years of service as Progrmme Executives.
Applicnts have Submitted their representationsg of
29.5.2000 and >17.7.2000 for grant of the aforesid
benefit. No reply thereto has sofar been given by the

respondents., Hence, the present QA.

2. Having regard to the aforestted facts, we
find that interest of Justice wil} be duly net by

disposing of the present OA at thijs stage itself even

without issue of notices, with direction to
Q respondents tgo issue their response to the aforesgid
representationg of 29.5.2000 and 17.7.2000 at
Annexure-3 collectively, expeditiously and in any
event within 4 period of six weeks from the date of
service of thisg order. We order accordingly.
9 e

SREky f
( S.A.l.Rizvi ) ( Ashib ;;;;;;I:G%}

Member (4A) Chairman

/as/
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